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ESTIMATES COMMITTEE
Forty-ninth Repert
SHRI P. VENKATASUBBAIAH {Man-
dyal) : I begto present the Forty-ninth
Report of the Estimates Committee om the
Migistry of Petroleum and Chemicals—

Fartilizers.

PUBLIC ACCOUNTS COMMITTEE
Twenty-fourth and Tweaty-fifth Reports

SHRI M. R. MASANI (Rajkot) : I
beg to presemt the following Reports of the
Public Accounts Committee :—

(1) Twenty-fourth Report on Para I8
of Audit Report (Civil) on Revenue
Receipts, 1966, and Audit Report (Civil) on
Revenue Receipts, 1967, relating to Customs
and Union Excise Duties.

(2) Twenty-fifth Report on Appropria-
tion Accounts (Civil) 1965-66 and Audit
Report (Civil), 1967, relating to the Minis-
tries of Home Affairs, Labour, Employment
and Rehabilitstion (Dep t of Rehabd-
litation) and Tourism and Civil Aviation.

COMMITTEE ON PUBLIC UNDERTA-
KINGS

Eileventh Report
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MOTION FOR ELECTIONS TO COM-
MITTEES

Committee on Estimates

SHRI P. YENKATASUBBAIAH (Nan-
dyad) : I beg to maove :
“That the members of this .House do
proposed to elect in the manner required
by sob-rale (1) of Rule 311 of fhe Ruley

CHAITRA 22, 1890 (SAKA)
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Elections to
Committees (Ms.)
of Procedure and Comdmct of Business in
Lok Sabha, thirty members from among
themaselves 1o serve as members of the
Committee on Pstimames for the terms
beginning on the Ist May, 1968, and end-
ing on the 30th April, 1969.”

MR. SPEAKER : The question is ;
“That the members of this House do
proceed to elect in the manner required
by sub-rule (1) of Rule 311 of the Rules
of Procedure and Conduct of Business
in Lok Sabha, thirty members from
among themselves to serve as members
of the Committee on Estimates for the
term beginning on the 1st May, 1968,
and ending on the 30th April, 1969.""
The motion was adopted,

COMMITTEE ON PUBLIC ACCOUNTS

SHRI M. R. MASANI (Rajkot): 1
beg to move : —

“That the members of this House do
proceed to elect in the mannsr requir-
ed by swbrule (1) of Ruie 309 of the
Rules of Procedure and Conduct of
Business in Lok Sabha, fifteen members
from among themsedves to serve as
members of the Committee en Public
Accounts for the term beginning on the
1st May, 1968, and endiog on the 30th
April, 1969,

MR. SPEAKER : The question is :

“That the member of this House do
proceed to elect in the manner reguired
by sub-rule (1) of Rule 309 of the Rules
of Proceedwre and Conduct of Business
in Lok Sabha, fifteen members from
among themeelves to serve as members
of the Comemittee on Public Accounts
for the term beginnimg on the ist May,
1968, and ending on the 30th April,
1969."

The movien was adopted
SHRI M. R. MASANI :
move :—-

I beg to

“That this House do recommend to
Rajya Sabha that Rajya Sabha do
agree to nominate seven members from
Rajya Sabha to associate with the Com-
mittee on Pubdic Accounts of the House
for the term beginning on the Ist May,
1968, snd epding op the b April,
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1969, and do communicate to this House
the names of the members so nomina
by Rajya Sabha.”

MR. SPEAKER : The question is :

““That this House do recommend to
Rajya Sabha that Rajya Sabha do agree
to nominate seven members from Rajva
Sabha to associate with the Committee
on Public Accounts of the House for
the term beginning on the 1st May, 1968,
and ending on the 30th April, 1969, and
do communicate to this House the
names of the members so nominated by
Rajya Sabha.”

The motion was adopted.

Commwittee on Public Undertakings
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MR. SPEAKER : The question is :

“That the members of this House do
proceed to elect in the manner reguired
by sub-rule (1) of Rule 312B of the
Rules of Procedure and. Conduct of
Business in Lok Sabha, ten members
from among themselves to serve as
members of the Committee on Public
Undertakings for the term beginning
on the 1st May, 1968 and ending on the
30th April, 1969.”

The motion was aduvpted.
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D,G. (Min. of F.A. Comm.
Develop. and Co-o0p.)
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MR. SPEAKER : The question is :

“That this House do recommend to
Rajya Sabha that Rajya Sabha do agree
to nominate five members from Rajya
Sabha to associate with the Committee
on Public Undertakings of the House
for the term beginning on the 1st May,
1968 and ending on the 30th April, 1969
and do communicate to this House the
names of the members so nominated by
Rajya Sabha.”

The motion was adopted.

12.48 hrs
DEMANDS FOR GRANTS, 1968-69— conrd,

Ministry of Food, Agriculture, Co mmunity
Development and Co-operation—contd.

MR. SPEAKER : The House will now
take up further discussion and voting on
the Demands for Grants under the control
of the Ministry of Food, Agriculture, Com-
munity Development and Co-operation.
We have still got five hours which is the
balance of the time for the Food debate.
And today we have the Non-official busi-
ness from 4-00 P.M. or so, Therefore it
will overflow to Monday. The hon. Minis-
ter will reply on Monday, 1 think, by about
3 o'clock or 4 o'clock. Let us fix up the
time on Monday.

Shri B. N. Bh.arsava.
11 49 hrs.
[Mr. Deputy Speaker In the Chair].
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